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Supreme Court [12]

Haryana SIIDC Ltd. v. IDBI Bank Ltd., (Sanjiv Khanna and S.V.N. Bhatti, JJ.), 2023 SCC OnLine SC
2502

Kanwarjeet Singh Kochhar v. State (NCT of Delhi), (J.B. Pardiwala and R. Mahadevan, 1J.), 2025
SCC OnLine SC 2115

Nazim v. State of Uttarakhand, (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 2117

P. Radhakrishnan v. Cochin Devaswom Board, (Dipankar Datta and K.V. Viswanathan, JJ.), 2025
SCC OnLine SC 2118

Shree Sambhav Papers (P) Ltd. v. Shree Ram Straw Products Ltd., (Ahsanuddin Amanullah and
S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 2116

Vinishma Technologies (P) Ltd. v. State of Chhattisgarh, (Sanjay Kumar and Alok Aradhe, JJ.), 2025
SCC OnLine SC 2119

CIT v. Daimler India Commercial Vehicles (P) Ltd., (Manoj Misra and Ujjal Bhuyan, 1J.), 2025 SCC
OnLine SC 2106

CIT v. Salesforce.com Singapore (P) Ltd., (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC
OnLine SC 2105

Ganeshkumar Rajeshwarrao Selukar v. Mahendra Bhaskar Limaye, (Abhay S. Oka and M.M.
Sundresh, JJ.), 2025 SCC OnLine SC 1193

Shree Shakambhari Udyog Partnership Firm v. CIT, (J.B. Pardiwala and K.V. Viswanathan, JJ.),
2025 SCC OnLine SC 2107

State of M.P. v. Balveer Singh, (J.B. Pardiwala and Manoj Misra, JJ.), 2025 SCC OnLine SC 390
State of Rajasthan v. Chatra, (Vikram Nath and Sanjay Karol, JJ.), 2025 SCC OnLine SC 566

Allahabad High Court [23]
Ajeet Kumar Verma v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 6460
Amit Jha v. State of U.P., (Dinesh Kumar Singh, J.), 2022 SCC OnLine All 2667

Anupam Mittal v. State of U.P., (Siddhartha Varma and Madan Pal Singh, JJ.), 2025 SCC OnLine All
6444

Arpit Khanna v. SBI, (Abdul Moin, J.), 2025 SCC OnLine All 6458
Central Electronics Ltd. v. CCT, (Piyush Agrawal, J.), 2025 SCC OnLine All 6450

CIT v. Lalitpur Power Generation Co. Ltd., (Saumitra Dayal Singh and Shiv Shanker Prasad, JJ.),
2023 SCC OnLine All 5448

Commiittee of Management v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025
SCC OnlLine All 6452

Dharm Dev Maurya v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 6459
Farhat Khan v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 6462
J.B. Motors v. Hemlata Kapoor, (Chandra Kumar Rai, J.), 2025 SCC OnLine All 6446
Jyoti Mala Gupta v. State of U.P., (Nand Prabha Shukla, J.), 2025 SCC OnLine All 6445

Kesar Singh v. State of U.P., (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025 SCC OnLine All
6451

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002680001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002913128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002543050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002585267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002912269

Kronos Solutions India (P) Ltd. v. Union of India, (Saumitra Dayal Singh and Manjive Shukla, JJ.),
2024 SCC OnLine A1l 9116

Lovely Chauhan v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 6456
Prahlad Singh v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 6457
Prakash v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 6461

Pratyush Rawat v. Union of India, (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC
OnLine All 6447

Shamsher Singh v. Sukhbeer Singh, (Chandra Kumar Rai, J.), 2025 SCC OnLine All 6443
Shashank Gupta v. Vatika Nirman (P) Ltd., (Pankaj Bhatia, J.), 2025 SCC OnLine All 6449

Shipra Devi v. State of U.P., (Attau Rahman Masoodi and Subhash Vidyarthi, JJ.), 2025 SCC OnLine
All 6448

Sri. Bhagwan Din Singh Inter College v. State of U.P., (Ashwani Kumar Mishra and Donadi Ramesh,
J1.), 2025 SCC OnLine All 6453

Susmita Bishwas v. Anuj Rai, (Pankaj Bhatia, J.), 2025 SCC OnLine All 6454
Uma Shanker Upadhyaya v. State of U.P., (Abdul Moin, J.), 2025 SCC OnLine All 6455

Bombay High Court [53]

Ajit Dnyandeo Mhatre v. Kalyan Dombivali Municipal Corpn., (G.S. Kulkarni and Aarti Sathe, JJ.),
2025 SCC OnLine Bom 3483

All India Siemens Employees Union v. Siemens Workers Union, (Ravindra V. Ghuge and Ashwin D.
Bhobe, JJ.), 2025 SCC OnLine Bom 3470

Anil Kumar v. State of Maharashtra, (Milind N. Jadhayv, J.), 2025 SCC OnLine Bom 3457

Arihant Coop. Housing Society Ltd. v. Municipal Corpn. of Gr. Mumbai, (G.S. Kulkarni and
Manjusha Deshpande, JJ.), 2025 SCC OnLine Bom 3471

Babaso Ramchandra Dudhat v. Vijay Sadashiv Nilate, (S.G. Chapalgaonkar, J.), 2025 SCC OnLine
Bom 3475

Bharat Petroleum Corpn. Ltd. v. Pranay Ranapratap Malviya, (M.W. Chandwani, J.), 2025 SCC
OnLine Bom 3455

Bhausaheb Balabau Wankhade v. State of Maharashtra, (Pravin S. Patil, J.), 2025 SCC OnLine Bom
3448

Deepak Fertilizers & Petrochemicals Corpn. Ltd. v. Chief Controlling Revenue Authority, (Abhay
Ahuja, J.), 2025 SCC OnLine Bom 3480

Divyaman Apartments Coop. Housing Society Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2025
SCC OnLine Bom 3482

Hindi Prachar Mandal v. Dr. Jaiprakash Lalji Mishra, (Abhay Ahuja, J.), 2025 SCC OnLine Bom
3477

Hindustan Antibiotics Mazdoor v. Hindustan Antibiotics Ltd., (Suman Shyam and Manjusha
Deshpande, JJ.), 2025 SCC OnLine Bom 3474

Hiradevi Kripa Beast v. State of Maharashtra, (R.N. Laddha, J.), 2025 SCC OnLine Bom 3439

Hotel Shantidoot v. Dombivli Nagari Sahakari Bank Ltd., (R.I. Chagla, J.), 2025 SCC OnLine Bom
3450
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Jiledar Narsingh Bahadur Singh v. Municipal Corpn. of Greater Bombay, (Milind N. Jadhav, J.),
2025 SCC OnLine Bom 3451

Kamarunissa Noor Ali Ansari v. Sameer Vazeer Khan, (Milind N. Jadhav, J.), 2025 SCC OnLine
Bom 3434

Kannan Murgesh Tevar v. State of Maharashtra, (Dr Neela Gokhale, J.), 2025 SCC OnLine Bom
3436

Mahadev Parshuram Madhavi v. IDBI Bank Ltd., (R.1. Chagla and Farhan P. Dubash, JJ.), 2025 SCC
OnLine Bom 3458

Malabar Gold & Diamonds Ltd. v. Meta Platforms Inc, (Sandeep V. Marne, J.), 2025 SCC OnLine
Bom 3449

Mirza Aslam Beigh Rashid Beigh v. State of Maharashtra, (Urmila Joshi-Phalke and Nandesh S.
Deshpande, JJ.), 2025 SCC OnLine Bom 3443

Munjabhau Mukund Upadhye v. Maharashtra SRTC, (Arun R. Pedneker, J.), 2025 SCC OnLine
Bom 3467

My Own Eco Energy (P) Ltd. v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, JJ.),
2023 SCC OnLine Bom 3300

Narayan v. Shashank, (M.W. Chandwani, J.), 2025 SCC OnLine Bom 3454

Naresh Jagdishrai Goyal v. Bank of India, (R.1. Chagla and Farhan P. Dubash, JJ.), 2025 SCC OnLine
Bom 3456

Parbhani Education Society Parbhani v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade,
JJ.), 2025 SCC OnLine Bom 3459

Prakash Tanaji Wagh v. State of Maharashtra, (R.N. Laddha, J.), 2025 SCC OnLine Bom 3440

Prakash Vishwanath Patil v. Shantabai Suresh Patil, (Arun R. Pedneker, J.), 2025 SCC OnLine
Bom 3465

Pramod Vasantrao Deshmukh v. State of Maharashtra, (Urmila Joshi Phalke and Nandesh S.
Deshpande, JJ.), 2025 SCC OnLine Bom 3473

Pravin Bajirao Abhang v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC
OnLine Bom 3462

Pride Industrial Estate Premises Coop. Housing Society Ltd. v. State of Maharashtra, (Amit Borkar,
J.), 2025 SCC OnLine Bom 3479

Rajesh Sharma v. State of Maharashtra, (Shree Chandrashekhar, C.J. and Manjusha Deshpande, J.),
2025 SCC OnLine Bom 3453

Ramdev Cotspin Partnership Firm v. Pacific Cotspin Ltd., (M.M. Nerlikar, J.), 2025 SCC OnLine
Bom 3446

Ramesh Ramdular Yadav v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 3432
Ramesh Ramdular Yadav v. State of Maharashtra, (Amit Borkar, J.), 2025 SCC OnLine Bom 3433
Ratilal Narandas Kansra v. Circile Officer, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 3476

Ravi Murti Tevar v. State of Maharashtra, (Dr Neela Gokhale, J.), 2025 SCC OnLine Bom 3438

Rehmatullah Abdul Aziz Shaikh v. Municipal Corpn. of City of Pune, (Abhay Ahuja, J.), 2025 SCC
OnLine Bom 3478

Sachin Pralhad Gangarde v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025
SCC OnLine Bom 3464
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Sangeeta Prashant Patil v. Municipal Corpn. of Chh. Sambhajinagar, (Manish Pitale and Y.G.
Khobragade, 1J.), 2025 SCC OnLine Bom 3460

Santosh v. State of Maharashtra, (Urmila Joshi-Phalke and Nandesh S. Deshpande, JJ.), 2025 SCC
OnLine Bom 3444

Shailesh Milind Gupte v. Asmita Shailesh Gupte, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom
3447

Shamgir Shikshan Sanstha Shivni v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.),
2025 SCC OnLine Bom 3461

Shraddha Jagdish Aadgale v. State of Maharashtra, (Suman Shyam and Manjusha Deshpande, J1J.),
2025 SCC OnLine Bom 3481

Shrikrishna v. State of Maharashtra, (Urmila Joshi Phalke and Nandesh S. Deshpande, JJ.), 2025
SCC OnLine Bom 3442

Sneha Prakash Gazile v. State of Maharashtra, (R.G. Avachat and Abasaheb D. Shinde, JJ.), 2025
SCC OnLine Bom 3468

State of Maharashtra v. Sayyad Zabiuddin Ansari, (Dr Neela Gokhale, J.), 2025 SCC OnLine Bom
3445

Sundar Madhav Cosntruction v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.),
2025 SCC OnLine Bom 3469

Sundar Wamanrao Jaybhaye v. Shantabai Rangnath Jaybhaye, (Arun R. Pedneker, J.), 2025 SCC
OnLine Bom 3466

United Spirits Ltd. v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC
OnLine Bom 3472

Vaishali v. State of Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC OnLine Bom
3463

Vikas Sadashiv Lawande v. State of Maharashtra, (Suman Shyam and Manjusha Deshpande, JJ.),
2025 SCC OnLine Bom 3452

Vipin Manoram Singh v. State of Maharashtra, (Dr Neela Gokhale, J.), 2025 SCC OnLine Bom 3437

Vsntrav Shahadevrao Pawar v. State of Maharashtra, (Sushil M. Ghodeswar, J.), 2025 SCC OnLine
Bom 3441

Yogesh Megaji Gada v. Municipal Corpn. of Greater Mumbai, (Jitendra Jain, J.), 2025 SCC OnLine
Bom 3435

Calcutta High Court [71]
Aakash Rai v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 8182
Akbar Ali v. State of W.B., (Rajarshi Bharadwaj, J.), 2025 SCC OnLine Cal 8174
Akib Sk. v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8180

Amalgamated Fuels Ltd. v. Bharat Petroleum Corpn. Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal
8170

Amar Kumar Pal v. Sutapa Bhadra, (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 8155
Anishwar Sarkar v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 8196
Ayon Ghosh v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 8181

Banbihari Jhulki v. State of W.B., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC
OnLine Cal 8171
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Bimal Kumar Dhara v. Bidyutlata Jana, (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 8158
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